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“ﬂ'ﬁ, THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENCH AT HYDERABAD
A ) ’ o
» _ -
i . OuA, No.1027/90 ==&
; _ Mo AN :2:26450-
/ ' N \/Dated 27th December, '90.

Between :

Gollapudi Prasad
Bhaviri Jehru Babu
Komara Pétchaiah
Kodamati Yerrayya Reddy i

Pattela Sai Babu

Je Devadas Jeldi

abdul Basheer

Dasari Ravi Kumar oo
1 Kolli Ramakrishna o

=:¢. Syamala Ravindra Reddy '
s

e & % * a8 = @
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B.Ho Pullaiah
Achi Anjineyulu ' .e Applicants,.

and

-~

1. The Union of India, Ministry of
Telecommunications, represented
by its Secretary, New Delhi. . _ e

vé- The Chief General Manager, Telecom.,
- «AsPs Circle, Abids, Hyderabad - 5C0 001,

V'3, .The Superintendent, Tele-Traffic,
Guntur Division, Guntur,.

\/ 4, The Superintendent, Departmental Telegraph
Office, Guntur,

p/5.‘ The Superintendent, C.T,0., Guntur,-
.o Respondents,

V,Ebr the Applicant : Mr., T. Suryakaran Reddy, Advocate. {¥es—=v

“For the Respondents

Mr, E. Madan Mohan Rao, Advocate, &ddl.CGSC.
CORAM3 |
~/ THE HON'BLE MR, J. NARASTMHA MURTHY - MEMBER (d)
J/THE HON'BLE MR. R, BALASUBRAMANIAN - MEMBER (&)

The Tribunal made the following Order s=

Admit, Issue notice to respondents returnable in,4 weeks.
Post thereafter before the Registrar for filing counter,~

interim Di;ection:}

o see 2/~
W

Visnumolakal Bollaiah ;',1

<,



‘%i» J ol J V/ J
_ ResPoI}chnts are directeq o retain and continue the
spplicants herein as Telephone Attendants at the places where
wthey are now working, until 11th. January 1991/

.\/Post the O.As on 11,1,1991 for further @rders.J

Y Registrar @I—""
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-/ '\/The Unien ef India, Ministry of Telecemmunicatiens,
/ represented by its Secretary, New Delhi,
/ e The Chief General Manager, Telecem,, A.P. Circle,

Abids, -Hyderabad ~ 500 001,

t\/3. - The Superintendent, Tele~-Traffic, Guntur Divisien,
Guntur,

~J4. The Superintendent, Departmental Telegraph Office,
Guntur,

, 4 :
'\/5. The Superintendent, C.T.0., Guntur,
'\/6. One cepy te Mr. T. Suryakaran Reddy, Adveocate,
R/¢. H, Ne.16-11-741/D/57, Meesarambagh,
Hyderabad - 36,

7. One cepy te Mr, E, Madan Mghan Ras, Addl. CGSC,
\/ 8, One Spare Cepy.
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CHECKED BY APPROVED BY
TYPED BY COMPARED BY
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
HYDERABAD BENCH ATHYDERABAD.

THE HON'BLE MR,B.N.JAYASTMHA VeC,-

THE HON@BLE MR./{SURYA RAO : M(J)

AND e .
-THE HON'BLE MR.J.NARASIMHA MURTY :M(J)
AND -

THE HON'BLE MR.R.BALASUBRAMANIANLM(A)
DATE: 24-9-

_
ORDER / JUBSEMENR;

T.A, : W P No,
0.A.No. Icm}% Teood

Admitted and Interim directions
' issued.,
n-tv-1

Yash on

Allowed. o FRITS oo

DESPATCH
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HYDERABAD BENCH.
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